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ORDER
(DATE OF HEARING: 24.7.2007)

Heard Shri R.K.Mehta, Advocate for the petitioner and Shri S.N. Goel for the

respondent.



2. The respondent is directed to furnish the details of daily energy generation for
each 60 MW unit based on the readings of energy meters at the generator terminals
for the months of April, May and June 2007 on affidavit, latest by 3.8.2007 with copy

to the petitioner.

3. Subject to the above, order is reserved.
Sd-/ sd-/
(R. KRISHNAMOORTHY) (BHANU BHUSHAN)
MEMBER MEMBER

New Delhi dated the 24™ July 2007



